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THE VICE-CHAIRMAN (SHRI SYED
SIBTEY RAZI): Shrimati Renukz Chow:
dhury-not here.  Shr J. P. Mathur.
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COMMUNAL BIAS IN - TEXTBOOK—

HINDUSTAN K1 TAREEKH—PRE-

SCRIBED FOR CLASS IX BY THR
WEST BENGAL SECONDARY

. EDUCATION

R Yar ¥ wfw fay I AT
T FH {AA N ¢ ) TAH AW
g w7 TET & FHiE wwaT a7
TrEemiSmT g& 7 faur @, fagat
EEEUSTIE AT gwa fadr
W@F w9 ag freean g REEIE
T AT T Y GFAT § owF gD
TEATHTESA &Y | ~

“Akbar followed the wrong:policy of
improper generosity towards Hindus.”

.
“Ruling ¢his “negation of religion,’

“had
that

the book maintains thar this
such .a fwr—fsachjng consequence

Hindus and Muslimg came  rogether:

and no difference wag lefi:  between

faith (IMAAN) and heresy (KUFR)"
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‘hey. were . small. chieftans..

"Hisdus rewnained- inimacat o - the-

Isiamic: state:.

“They +bag sgained: in . power and
influence, but had nop forgotten their
separate idenfity and.waited for an
cpporiunity.to have their owa state...”

“Rétty Prtap and Shivaji. .. Although
they wers-ordinary chiefs, Hindug star-
ted - worshipping them  a;  nagional
beroes:. .
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“Aurungeeb'’s slaughter: of. the ninth
Sikh Guen, Gurp Teg: . Bahadur, is
related with. relish;;  bordamag.--on
blaodthirstiness.”
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“The ninty guro had “established = 4
reign of murder and - destruciion in
Punjab.”

i w1 i femm o
amim?f Gl R, F AT
Liaa

“When he was arrested and brought
befors . Auraggaeh;-. he claimes-thag no

sword.. coid.-hama him=.  At. thiss.

Alamgir ordered the jallad to ~ sirike
him and. the resuly. was ag Lo be  €X-

pected.  His head was severed from.. .

his body:*
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SHRI JAGESH DESAI (Maharashtra):
Mr. Vice-Chairman, I fully support the
sentiments expressed by the Members.
The Government should take action to
see that these things are not repeated. T
agree with whai Mr. Ahlywalia  said.
It is shameful, If scch things are writ-
ten abouy a person who has sacrificed his
life, T think, nobody can tolerate that.
Please convey our sentiments to  the
concerned Govermment,

SHRI MADAN BHATIA (Nomina-
ted): Sir, if that book contains any re-
marks which are derogatory to the great
Guru it is not merely a question of this
hook prohibited; ig is a question of pro-
secuting that man whg has written this
hook becanse it consiitutes a grave penel
offence of hurting the sentiments of a
pargicular community. Tet me go to
that extent. ILet us presume for the
sake of Indian Penal Code that the
great Guru was the great Guru recog-
nised as such by the Sikhs.  If anysuch
ook has been written confaining such
remarks which hurg the religioug seni-
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mengs not only of the Hindus because he
sacrificed his life for the Hindus  but
pariicularly the sentiments of the  Sikhs
of whose Gury he was a  recognised
Guru-I demand that a criminal prosecu-
tion should be started against that in-
dividual whg has written that book and
a criminal prosecution should be gstarted
against those wheo havg been party to
the prescription of this book ag 5 curri-
culum in the various schools. This is
most important, dtherwise just prohibit-
ing this book means neither here mnor
there.  This is the demand that I make,
Sir.

SHRI V, NARAYANASAMY (Pondi-
cherry). 1 wil] take only half a minute.
I fully agree with the sentiments ex-
prssed by Mathurji,  Abluwaliaji and
other friends, Nowadays, in wvarious
States the books for educational jnstitu-
tions are published according to the
political stand of the State Government
concerned. This is deplorable, Sir, hurt-
ing the sentiments of any rteligion is
really a matter of great concern for
everybody. In the same way, in the
States of Madhya Pradesh, UP and Ra-
jasthan where BIP was ruling, many
books were published which have hurt
the sentiments of other religions
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SHRI V. NARAYANASAMY: It is a
reality,
THE
SYED SIBTEY RAZI):
It iz a special mention.

VICE-CHAIRMAN (SHRI
Please be brief.

SHRI V., NARAYANASAMY: I am
very happy that Mathurji has raised this
issue,. 1 want that his party should
adopt the same method.  Other com-
munities should not be insulted

=Y TR wm A (IO gIW)
# 9 Ay wU F TR Far g )

THE VICE-CHAIRMAN (SHR] SYED
SIBTEY RAZI): You have already as-
sociated. ) .
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Need to projeci the cultural heritage

of Arissa in the Programines of Door-

darshan znd need for a  Second T.V.
Channe] at Bhubaneshwar

SHRI SARADA MOHANTY (Orissa).
Mr_ Vice-Chairman, Sir, my special men-
tion is regarding negligence of Orissa
Doordarshan and the All India Radio.
Although the State of Orissa is a back-
ward State, it is rich in cultural heritage.
I am sorry to say thag the cultural
herifage of Orissa i; not being projected
adequately in the programmes of Door-
darshan. More producers and directors
of .films and telefilms of Orissa may be
empanelled and given scope for produc-
tion of theme; on culture, history and
tradition , of Orissa,

’ The transmitters provide 84 per cent’

tb the national coverage. But three high
power and 22 low power T.V. transmit-
ters ircluding one transponder pravide
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only a coverage of 77 per cent. For
the "Fighth Plan, proposals havg been
submitted by the State Goverhmeht ~for
installation of another 33 lower -péwer
T.V_ transmitterg ¢o provide 100 per cent
coverage of the population but no action
has been taken in this regard. Orissa
is the only State ip the country where
there is na All India Radio Station. A
second chammel of Dootdarshan a; Bhu-
baneswar is absolutely: necessary. The
State of Orissa should have a second
channel at its capital during the first
year of the Eighth Plan. To provide
4n  auxiliary stdio at Sambalpur with
the advent of Siaellite Transmission Ser-
vice, ap electronic field umi; has been
stationed at Sambalpur, But this ar-
wdangement has not been -very useful
due of editing  facilities at
Sambalpur. Apar from ths, the arrange.
ment has not helped the artistes from the
westein  districts of Orissa to record
their programmes at Sambalpur. They
have 1o come ail the way 10 Bhubanes-
war to record their programmes, Door-
darshan Kendra hag not been able to
provide adequate number of program-
mes projecting the rich cultural tradi-
tions of the westery and southern dis-
tricts of Orissa. The Doordarshan Ken-
dra at Bhubaneswar iy unable to produce
programmes at short notice. Hence an
auxiliary TV  studio be  provided at
Sambalpur and Jeypur for production of
programmes depicting two cnlturally rich
and significant regions of thg State like
in Nagpur in Maharashtra and Vijaya-
wada in Andhra Pradesh. Transfer of
programme staff of Sambalpur hag given
rise to the misconceptioy of the people
of Sambalpur that thé T.V, transmitter,
instead of being provided with studiot
facilities, will be closed down. I want
that the Government should take proper
steps in thig regard. WNews clippings and
sucéess stories have been fed to Door-
darshap by the Flectronics News Gather-
ing Unic of the Government of Orissa
at Bhubaneswar, Strategie; may be
worked out for the ENG. units of
Dobrdarshan and the State Government
to work in close collaboration. The
number of EN.G. units of Doordarshan’

10 want



